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D.V.C. TarUr 

·S19. Shri Sbree Narayan Das: 
Shri P. C. BoJ'OMJl: 
Shri JndraJlt GlI)Iia: 
Sbri Mohammad Elias: 
Dr. RaDe. Sen: 
Shrl S. M. Banerjee: 

WUl the Minister of JrrlpUon and 
Power be pleased to state: 

(a) whether the D~modar Valley 
Corporation's scheme tu revise and 
increase power tariff So 8:: to earn a 
return of at least 7 per cent on the net 
value of assets in use during any year 
as suggested by the World Bank as a 
condition for the gran! of n loan from 
that body has been g.ven effect to; 

(b) if so, the nature of the modifica-
tion and enhanced rale of power tariff 
to be charged from the consumers; 

(c) whether the VenugopaLBn Com-
mittee has supported the increase 
suggested by the Demodar Valley 
Corpgration or it has ,ug"',(ed chan,e. 
therein; and 

(d) the nature of the changes sug-
gested, if any? 

The MInister of Irrirliiion and Power 
(Shrl FakhruddID Ahmed): (a) Yes. 

The D.V.C. tariffs were revleed with 
effect from the 1st April. 1983. 

(b) The average increase is appro:o:I_ 
mately 12 per cent to 15 per cent. The 
revised tariff is 8S followo:-

For supply at 33 K.V.: 

Demand Charg., Rs r'.. per ltV A 
per month: 

PIa. 

Energy charge as follows:-

First 200,000 units per month 3.5 
palse per Kwh. 

Next 300,000 anit. per month 3.25 
paise per ltwh. 

all In excess 3 paise per Kwh. 

The energy charges Is 8I1bject to 
variation WIth a coal COIIt IlUJ'ehargp. 

For Supply at 32 K.V.: 

A rebllte of 2-112 per cent on the 33 
K. V. tariff is allowed. 

(c) and (d). Yes. The Com-
mittee has supported the power 
supply tariff as revised by the 
D.V.C. with ellect from 1-4-65 except 
in the case of supplies to the West 
Bengal and Bihar State Electricity 
Boards where an increase of 2-112 per 
cent over the old rates (i ••. as existed 
prior to 1-4-65) has been recommend-
ed, to be etrective from 1-4-66. 

Loan of Oflleera for Development of 
Water Be_reM In Certain Alrleaa 

Countries 

·620. Shri P. R. Chakravertl: 
Shri Bhagwat lba And: 
Shri S. C. Samanta: 
Shn SD~ ~: 

Will the Minister of Irrlptlon and 
Power be pleased to state: 

(a) whether the Government of 
India have received request from three 
African Countries-Kenya, Ghana "nd 
Uganda to send expem to advise them 
on the development of water resources 
in those countries; and 

(b) if so, whether the experienced 
engineers from the Central Water and 
Power Commission have been deputed 
to these developing African Countries 
to assist them in the irrigation and 
allied projects? 

The MIaIster of IrrIration .. d 
Power (Shri Fakhraddba AIuned): 
(a) and (b). The requisite informa-
tion is as folJowa: 

KenllQ 

Requests were received from the 
Government of Kenya and from 
certain agenciel of the United Nations 
for the .ervlces of some experla in the 
field of Irrigation and Development of 
Water Resource., for deputation to 
Kenya. 

Some offtcers were receommended 
for aulgnments In Kenya; but none 
of them ha. received an olrer of ap-
pointment. 
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Gitana 

One officer of the Central Water and 
Power Commission is on deputation 
to Ghana since June, 1959, as Senior 
Engineer (Hydrology). 

Uganda 

No request has been received from 
the Government of Uganda for the 
lervices or Indian experts in the field 
of development of water resources. 

"Selsure of Chln_ Dollars on West 
Benpl-Slkklm Bonier" 

°1122. Dr. L. M. Slnghvl: 
8hrl D. C. Sbarm:r: 
Shrl Ram Harkh Yadav: 

Will the Minister of Finance be 
pleased to state: 

(a) whether It i. a fact that Chinese 
dollars h .. ve been found among contra-
band goods recently seized by the 
Indian Land Customs at a checkpost 
on the West Bengal-Sikkim border .t 
RanllPo recently; 

(b) if so. the circumstances 'UT-
r!>unding the seizure, the quantity of 
Chinese dollars and the status of 
those from whom the Chinese cur-
rency has been recovered; 

(c) whether there is any suspicion 
or proof of Chinese currency bein~ 
uled to promote actlvltiC!l prejudicial 
to 0111' "atl!>na! seeurlty; aftd 

Id) the action if any taken in this 
respect and against whom? 

The Minister of State I_ the Minis-
try of Finance (Shrl B. R. Bharat): 
(a) and (b). On 10th February. 1966 
the staff at the Customs Check Post at 
RanllPo on the West Bengal-Sikkim 
borJer seize" tram a Sikki",ese natio-
nal, who was travelling in a jeep from 
Kalimpong to Sikkim, 18 pieces of 
silver utensils, 12 pieces of obsolete 
Indian silver eains and 2 pieces of 
obsoh te Chinese dollar'S. all valued 
about Rs. 408. The Sikkimese na-
tiona' ia a dealer in silver, cloth and 

footwear at Kalimpong. The case is 
under further Investigation. 

(c) The Government have no infor-
mation that Chinese curreney is being 
used to promote activities prejUdicial 
to the security of this country. 

(d) Docs not arise. 

Lower SUeru Project 

%306. Shrl Kolla Veakalah: 
Shrl M. N. Swamy: 

Will the Minister of Irrigation and 
Power be pleased to refer to the reply 
given to Un.tarred Question No. 403 
on the 19th August, 1965 and state: 

(a) whether the foreign exchange 
requpsted for by the Government of 
Andhra Pradesh for the procurement 
of construction machinery etc. for the 
Lower Sileru Project from U.S.S.R. 
has since been granted; 

(b) if so. when; and 

(c) if not. the reasons for the delay? 

The Minister of Irrigation and 
POwer (Shri Faokhruddln Ablne41): 
(a) to Ic>. No. The matter is under 
consideration. 

US Study on Development of India 

2307. Shrl Koll. Venkalah: 
Shrl M. N. l'Iwamy: 
IIhrl Luml Daso: 

Will the Minister of Finance be 
pleased to .tate: 

(a) whether the United States Gov-
ernment have made any study of the 
development of India since the achie-
vement of independence (i.e. the 15th 
August. 1947) and the contribution to 
the capital for development; 

(b) if 50, the main points 
emerged from the study; 

(e) whether the study h .. 
underlnlren in rooperation with 
Governmcnt of India; and 

which 

been 
the 




